SUPREME COURT OF INDIA
Commissioner of Central Excise Customs & Service Tax Jabalpur
Vs.
Jet Constructions & Carriers Pvt Ltd
C.A.No...of 2017
(J.Chelameswar and S.Abdul Nazeer,JJ.,)
17.07.2017
ORDER

1. Delay condoned.
2. This Court, on an earlier occasion, in Civil Appeal No of 2017 arising out of
D.No0.7460/2017, dismissed an appeal arising out of the order which is the impugned order in
the instant case also. Copy of the same is brought to our notice.

3. We do not find see any reason to take a different view.

4. The Civil Appeals are dismissed.
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